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UTTAR PRADESH POLLUTION CONTROL BOARD

Reference No. 1119371/C-7/ Miscellaneous -608/2024

Date: 5.11.2024

To, 

M/s Radico Khaitan Ltd., 

Bareilly Road, 

Rampur.

Sub: In compliance with the order dated 18.10.2024 passed in O.A. No. 

152/2022 (Ghanshyam Singh Pasi Vs. State of U.P.) filed in the 

Hon’ble National Green Tribunal, New Delhi – regarding.

Sir,

With reference to the above subject, please refer to the aforesaid 

order dated 18.10.2024 passed in O.A. No. 152/2022 (Ghanshyam Singh 

Vs. State of U.P.) filed in the Hon’ble National Green Tribunal, New 

Delhi (photocopy attached) and in this context, you are directed as 

follows:-

1. In compliance with the provisions prescribed for storage of fly

ash, maintenance and transportation, through Notification dated

31.12.2021 issued by the Ministry of Environment, Forest and

Climate Change, Government of India, please ensure to send the

comments with record of last 01 year.

2. In respect of disposal of fly ash being made by you for the lower

landfill area, please ensure to get the fly ash generated from the

unit tested by a recognized laboratory and send the report.

3. For disposal of fly ash in the lower landfill area, copy of the

guideline of the Central Pollution Control Board is attached,
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2

regarding which, you are directed to ensure sending the comments 

with record of last 01 year in relation to the action taken in 

accordance with the aforesaid guideline.

4. Due to disposal of the fly ash in the landfill area by you, please

ensure sending your comment with detail of last 01 year as well

as the detail of land of land filling area by obtaining the comment

from the concerned department in relation to affecting the

agriculture land

Enclosure:- As above.

Sincerely,

Signature 

Chief Environment Officer, Circle-7

____________________________________________________________________
T.C. 12, Vibhuti Khand, Gomti Nagar TC-12 V, Vibhuti Khand, 

Lucknow 226 010 Gomti Nagar, Lucknow - 226010

Telephone: 0522-2720828, 2720831 Phone: 0522-2720828, 2720831

E-mail: info@uppcb.com E-mail: infor@uppcb.com

Website: www.uppcb.com Website: www.uppcb.com
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Forbes Marshall

Multi Station Report

From : 05-11-2024 00:00:00 To : 05-11-2024 23:59:59

Interval : 1 Hour Function : Average

Calender PM Avg

Plant POWER

Station Stack 2

Units mg/Nm3

Range
0 - 150

05-11-2024 00:00:00 0.00 P

05-11-2024 01:00:00 0.00 P

05-11-2024 02:00:00 0.00 P

05-11-2024 03:00:00 0.00 P

05-11-2024 04:00:00 0.00 P

05-11-2024 05:00:00 39.46 P

05-11-2024 06:00:00 40.28 P

< - Average with less data, C - Calibration mode, M - Maintenance mode, S - Data under scrutiny,
B - Bad data, H - High permissible limit crossed, L - Low permissible limit crossed, P - Processed Data, V - Corrected Data, D - Delayed Data,R - Analyzer driftFlag legends:
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Calender PM Avg 

Plant 

Station 

Units 

Range 

POWER 

Stack 2 

mg/Nm3 

0 - 150 

05-11-2024 07:00:00 41.45 P 

05-11-2024 08:00:00 40.57 P 

05-11-2024 09:00:00 40.21 P 

05-11-2024 10:00:00 40.65 P 

05-11-2024 11:00:00 40.89 P 

05-11-2024 12:00:00 41.37 P 

05-11-2024 13:00:00 42.14 P 

05-11-2024 14:00:00 43.08 P 

05-11-2024 15:00:00 42.28 P 

05-11-2024 16:00:00 42.67 P 

05-11-2024 17:00:00 41.59 P 

05-11-2024 18:00:00 42.08 P 

05-11-2024 19:00:00 41.34 P 

05-11-2024 20:00:00 41.01 P 

05-11-2024 21:00:00 40.75 P 

05-11-2024 22:00:00 40.53 P 

05-11-2024 23:00:00 40.29 P 

Report Summary 

Average 32.70 

Maximum 43.08

Minimum 0.00 

Std.Deviation 0.18 

Geom.Mean 32.70 

Median .00 

Mode 0.00 

Total Active Duration 
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Forbes Marshall

Multi Station Report

From : 06-11-2024 00:00:00 To : 06-11-2024 23:59:59

Interval : 1 Hour Function : Average

Calender PM Avg

Plant POWER

Station Stack 2

Units mg/Nm3

Range
0 - 150

06-11-2024 00:00:00 39.54 P

06-11-2024 01:00:00 39.49 P

06-11-2024 02:00:00 39.50 P

06-11-2024 03:00:00 39.48 P

06-11-2024 04:00:00 39.32 P

06-11-2024 05:00:00 39.29 P

06-11-2024 06:00:00 39.27 P

< - Average with less data, C - Calibration mode, M - Maintenance mode, S - Data under scrutiny,
B - Bad data, H - High permissible limit crossed, L - Low permissible limit crossed, P - Processed Data, V - Corrected Data, D - Delayed Data,R - Analyzer drift

Flag legends:
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Calender PM Avg 

Plant 

Station 

Units 

Range 

POWER 

Stack 2 

mg/Nm3 

0 - 150 

06-11-2024 07:00:00 39.25 P 

06-11-2024 08:00:00 39.22 P 

06-11-2024 09:00:00 39.19 P 

06-11-2024 10:00:00 39.17 P 

06-11-2024 11:00:00 39.20 P 

06-11-2024 12:00:00 39.30 P 

06-11-2024 13:00:00 39.46 P 

06-11-2024 14:00:00 39.51 P 

06-11-2024 15:00:00 39.64 P 

06-11-2024 16:00:00 39.63 P 

06-11-2024 17:00:00 39.72 P 

06-11-2024 18:00:00 39.70 P 

06-11-2024 19:00:00 39.65 P 

06-11-2024 20:00:00 39.61 P 

06-11-2024 21:00:00 39.60 P 

06-11-2024 22:00:00 39.54 P 

06-11-2024 23:00:00 39.49 P 

Report Summary 

Average 39.45 

Maximum 39.72

Minimum 39.17 

Std.Deviation 0.18 

Geom.Mean 39.45 

Median 39.49 

Mode 39.65 

Total Active Duration 
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Uttar Pradesh Pollution Control Board 

T.C. /12V, Vibhuti khand Gomti nagar, Lucknow-226010

Reference No./H-19889// C-7/ Water-40/2024 

Date: 19-11-24 

Registered 

To, 

M/s Redico Khaitan Ltd., 

Bareilly Road, 

District-Rampur. 

Mobile No. 9889032734 

Whereas in the Hon'ble National Green Tribunal, 

New Delhi in O.A. No. 152/2022 Ghanshyam Singh Pasi 

Vs. State of UP, the following relevant excerpts were 

passed vide order dated 18.10.2024: 

"....6.. Further, pursuant to order dated 

19.09.2024, report has been submitted by Uttar 

Pradesh Pollution Control Board vide email dated 

16.10.2024 but a perusal thereof shows that report 

is absolutely incomplete in as much as neither it is 
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shown that Ministry of Environment Forest and 

Climate Change, Government of India orders issued 

in respect of disposal of flyash have been complied 

with nor it is mentioned that flyash disposed in 

alleged low lying area whether constitute 

agriculture or otherwise and if it is agriculture land 

whether consent of owners has been obtained and 

also whether disposal in agriculture land is 

consistent with order issued by Government of 

India in this regard and that quality contents of 

flyash has also not been examined so as to 

ascertain whether there is any damage due to 

seepage of leachate in groundwater and/or it is safe 

for environmental protection.  

7. UPPCB therefore is directed to submit a further

additional report within three weeks......" 

Whereas the industry was inspected by the officers 

of the Regional Office, U.P. Pollution Control Board, 

Moradabad on 06.11.2024 and 07.11.2024. 

Whereas during the inspection, the transportation 

arrangement for disposal of fly ash generated by the 

industry was found not in accordance with the provisions 

contained in the notification dated 31.12.2021 issued by 

the Ministry of Environment, Forest and Climate Change, 
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Government of India. During the inspection, no disposal 

of fly ash generated by the industry was found. 

Whereas 13 low-lying areas identified by the 

industry were inspected. No low-lying areas are available 

on any land acquired by the industry, therefore, fly ash 

is being disposed of by the industry through contractors 

by filling low-lying areas at various private sites. 

Whereas it is clear that the unit is not complying with the 

orders issued by the Hon'ble National Green Tribunal, 

New Delhi and the directions issued by the Board. 

Therefore, in view of the above facts, and 

considering that the transportation arrangement of fly 

ash and air pollution control systems installed in the 

industry are not being operated smoothly, a show cause 

notice is hereby issued against M/s Redico Khaitan Ltd., 

Bareilly Road, District-Rampur under Section 31A read 

with 21(4) of the Air (Prevention and Control of Pollution) 

Act, 1981, with the permission of the competent 

authority: 

1. Why should the conditional consent letter No.

196484/UPPCB/Moradabad(UPPCBRO)/CTO/both/Ramp

ur/2023 dated 05.01.2024 issued in favor of M/s Redico 

Khaitan Ltd., Bareilly Road, District-Rampur not be 

revoked by issuing a closure order against the industry 

by violating water and air provisions? 
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2. Why should the authorities not be requested to

immediately stop all water and electricity facilities being 

provided to M/s Redico Khaitan Ltd., Bareilly Road, 

District-Rampur? 

3. Ensure submission of a report with records of the past

01 year regarding compliance with the provisions for 

storage, maintenance, and transportation of fly ash as 

per the notification dated 31.12.2021 of the Ministry of 

Environment, Forest and Climate Change, Government 

of India. 

4. Ensure submission of a report regarding the disposal

of fly ash from the unit in low-lying areas. 

5. Direct the unit to ensure submission of a report with

records of the past 01 year regarding the action taken in 

accordance with the guidelines issued by the Central 

Pollution Control Board for disposal of fly ash in low-lying 

areas. 

6. Ensure submission of a report with details of the past

01 year, including land details of the filling area, by 

obtaining a report from the concerned department 

regarding the impact on agricultural land due to fly ash 

disposal in low-lying areas. It is also directed that you 

provide complete details regarding whether the 

contractor through whom you are contracting for fly ash 
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disposal in low-lying areas has obtained permission from 

the landowners. 

Submit clarifications within 15 days of receipt of this 

letter. In case a satisfactory response is not received within 

the specified time frame, the above-mentioned 

orders/directions will be confirmed, for which the entire 

responsibility will be that of the industry. 

Sd/- 

Chief Environmental Officer, Circle-7 

Copy to: 

1. District Magistrate, Rampur for information.

2. Regional Officer, U.P. Pollution Control Board,

Moradabad with instructions to ensure that a copy of the 

show cause notice against the industry is delivered to the 

industry and a report is sent to the Board Headquarters 

within 07 days. 

Sd/- 

Chief Environmental Officer, Circle-7 
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UTTAR PRADESH POLLUTION CONTROL BOARD
LIFE 

Lifestyle for 
Environment

Ref. No. H20793/C-7/W-40/2024 Date 06.12.24

To,
M/s Radico Khaitan Ltd. (Distillery Unit), 
Bareilly Road, Rampur.

Sub: Submission of show cause notice issued under section 31A read 
with 21 (4) of the Air (Prevention and Control of Pollution) Act, 
1981 vide Board's letter No. H 19889/C-7/Water-40/2023 dated 
19.11.2024 – Reg.

Sir,
Please refer to the show-cause notice dated 19.11.2024 issued 

under section 33A read with 27 (2) of the Water (Prevention and Control 
of Pollution) Act, 1974 vide Board's letter No. H 19889/C-7/Water-
40/2023 dated 19.11.2024 in the aforesaid subject. In compliance with the 
order dated 18.10.2024 passed in Case No. 
152/2022..........................................filed in the Hon'ble National Green 
Tribunal, New Delhi, during the course of inspection, the arrangement for 
transportation for disposal of fly ash generated by the industry was not 
found to be in accordance with the provisions contained in the notification 
dated 31.12.2021 issued by the Ministry of Environment, Forest and 
Climate Change, Government of India. During the course of inspection, 
disposal of fly ash generated by the industry was not found to be done and 
13 low-lying areas, identified by the industry, were inspected. In view of 
the non-availability of low-lying area on any land acquired by the 
industry, a show cause notice was issued.

During the course of thus the aforesaid show-cause notice, keeping 
in view the recommendation made by the Regional Officer, Uttar Pradesh 
Pollution Control Board, Moradabad, vide letter dated 04.12.2024 and the 
representation/records, submitted by the industry dated 28.11.2024, with 
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the permission of the competent authority, the show cause notice issued 
against M/s Radico Khaitan Ltd., (Distillery Unit), Bareilly Road, 
Rampur, vide Board's letter No. H 19889/C-7/Jal-40/2023 dated 19. 
11.2024 under section 31A read with 21 (4) of the Air (Prevention and 
Control of Pollution) Act, 1981 is submitted with the following 
conditions:-
1. It should be ensured by the industry M/s Radico Khaitan Ltd.,

Bareilly Road, Rampur that all the conditions of water and air
consent issued by the State Board are complied with strictly and
the compliance report should be sent to the Board on a quarterly
basis.

2. The fly ash, generated from the industry M/s Radico Khaitan Ltd.,
Bareilly Road, Rampur, should be disposed in accordance with the
guidelines issued by the Central Pollution Control Board and the
provisions of the notification dated 31.12.2021 issued by the
Ministry of Environment, Forest and Climate Change, Government
of India and action report should be remitted to the Board on a
quarterly basis.

3. The smooth operation and maintenance of water pollution control
system and air pollution control system should be properly ensured
by the industry M/s Radico Khaitan Ltd., Bareilly Road, Rampur
and the ETP logbook should be maintained.

4. The analysis report from the recognized laboratory of the Industry
M/s Radico Khaitan Ltd., Bareilly Road, Rampur ETP outlet
should be remitted to the Board every quarter.

Sincerely
Sd/-

Chief Environmental Officer, 
Circle-7

Copy to:
1. The Regional Officer, Uttar Pradesh Pollution Control Board,

Moradabad with the instruction to ensure necessary action according
to the above instructions.

1211



3

2. The Chief Environmental Officer, WMD, Uttar Pradesh Pollution
Control Board, Headquarters, Lucknow with the request to direct the
concerned to upload the said show cause notice on the IMS portal.
- For information and necessary action.

Sd/- Chief Environmental Officer, 
Circle-7
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Sr. 
No. Test Parameter Unit

1 pH - 7.4 7.3 7.3 7.3 7.4 7.2 6.7 7.1 7.4 7.4 7.3 7.4 1 to 14 6.5 - 8.5 No Relaxation

2 Turbidity NTU BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 2 to 40 1 5

3 Electrical Conductivity μs/cm 618.0 624.0 557.0 526.0 470.0 492.0 652.0 618.0 486.0 476.0 414.0 398.0 1 to 40000 - -

4 Total Dissolved Solids (TDS) mg/l 376.4 372.0 322.0 314.0 286.0 296.0 378.0 368.0 288.4 284.0 226.0 226.0 10 to 5000 500 2000

5 Calcium as Ca mg/l 46.4 54.4 56.0 52.8 52.8 49.6 52.8 52.8 49.6 48.0 46.4 44.8 2.0 to 600 75 200

6 Magnesium as Mg mg/l 18.46 12.63 12.63 14.58 14.58 17.49 13.6 12.63 16.52 17.49 16.52 13.6 0.1 to 200 30 100

7 Chloride as Cl mg/l 36.0 30.0 34.0 26.0 18.0 12.0 32.0 24.0 16.0 16.0 12.0 10.0 2.0 to 2000 250 1000

8 Fluoride as F mg/l 0.12 0.13 0.12 0.14 0.33 0.22 0.18 0.18 0.13 0.16 0.16 0.18 0.02 to 5.0 1 1.5

9 Sulphate as SO4 mg/l 48.2 42.2 48.2 44.6 22.6 13.0 38.0 32.0 48.8 42.6 10.4 6.8 1.0 to 500 200 400

10 Nitrate as NO3 mg/l 4.98 4.86 BDL BDL BDL BDL BDL BDL 4.36 3.43 BDL BDL 1.0 to 70 45 No Relaxation

11 Alkalinity as CaCO3 mg/l 196.0 172.0 184.0 184.0 188.0 144.0 172.0 180.0 180.0 176.0 176.0 136.0 2.0 to 1000 200 600

12 Total Hardness as CaCO3 mg/l 192.0 188.0 192.0 192.0 192.0 196.0 188.0 184.0 192.0 192.0 184.0 168.0 5.0 to 800 200 600

13 Sodium as Na mg/l 18.68 20.0 14.46 15.0 10.24 10.8 14.12 14.8 10.1 10.6 21.85 22.6 1.0 to 50 - -

14 Potassium as K mg/l 2.2 2.45 2.98 2.98 1.46 1.88 2.18 2.32 5.24 5.24 2.22 2.64 1.0 to 50 - -

15 Phosphate as P2O5 mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.1 to 50 - -

16 Copper as Cu mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.03 to 10 0.05 1.5

17 Iron as Fe mg/l 0.12 0.12 0.11 0.10 0.065 0.08 0.24 0.18 0.13 0.13 0.21 0.16 0.05 to 20 0.3 No Relaxation

18 Manganese as Mn mg/l 0.032 0.04 0.028 0.02 0.024 0.03 0.032 0.03 0.035 0.04 0.051 0.08 0.02 to 5.0 0.1 0.3

19 Zinc as Zn mg/l BDL 0.20 BDL 0.43 BDL 0.19 0.55 0.52 BDL 0.22 0.33 0.30 0.05 to 15 5.0 15

20 Cadmium as Cd mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.003 to 2.0 0.003 No Relaxation

21 Lead as Pb mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.01 to 10 0.01 No Relaxation

22 Total Chromium mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.03 to 5.0 0.05 No Relaxation

23 Nickel as Ni mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.02 to 5.0 0.02 No Relaxation

250 meters 250 meters

Mr. Vipul 
S/o Ramb 

Sardar

Mr. Room 
Singh S/o 

Ram 
Bahadur

Mr. Karan 
Singh

Mr. 
Bharumpal 

Singh Yadav 
S/o Surajpal 

Singh

Parasnath Perfect Test 
House

Range of 
testing /limit 
of detection

Indian Standard
10500: 2012

Desirable Permissible
Distance

Test Location

150 meters 250 meters 200 meters 200 meters

Atik Ahmad 
S/o Raish 
Agmad

Shazad Ali 
S/o Bajid 

Ali

Jaswant 
S/o Parvat 

Singh

Krishan 
Avtar S/o 

Ram 
Avtar

Param 
Singh S/o 

Gulabi 
Singh

Ravi S/o 
Jagdish
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Sr. No. Test Parameter Unit

1 pH - 7.2 7.3 7.4 7.3 6.9 6.9 7.1 7.5 7.7 7.1 7.5 7.4 7.1 7.2 1 to 14 6.5 - 8.5 No 
Relaxation

2 Turbidity NTU BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 2 to 40 1 5

3 Electrical 
Conductivity μs/cm 478.0 456.0 533.0 532.0 488.0 492.0 648.0 460.0 662.0 636.0 603.0 602.0 614.0 598.0 1 to 40000 - -

4 Total Dissolved 
Solids (TDS) mg/l 292.0 278.0 332.0 314.0 310.0 296.0 408.6 268.0 296.0 378.0 462.0 342.0 342.0 358.0 10 to 5000 500 2000

5 Calcium as Ca mg/l 52.8 49.6 51.2 51.2 44.8 46.4 44.8 44.6 48.0 41.6 48.0 45.8 54.4 49.6 2.0 to 600 75 200
6 Magnesium as Mg mg/l 22.0 17.49 16.52 11.66 20.41 15.55 18.46 13.60 18.46 14.58 13.6 11.66 12.63 14.58 0.1 to 200 30 100

7 Chloride as Cl mg/l 16.01 14.0 30.0 24.0 30.0 28.0 34.0 24.0 34.0 26.0 38.0 38.0 20.0 20.0 2.0 to 2000 250 1000

8 Fluoride as F mg/l 0.17 0.16 0.18 0.19 0.32 0.32 0.22 0.16 0.14 0.20 0.19 0.16 0.15 0.17 0.02 to 5.0 1 1.5
9 Sulphate as SO4 mg/l 26.0 16.2 40.2 36.0 42.60 40.0 46.2 34.0 35.4 46.0 36.8 34.0 24.8 24.0 1.0 to 500 200 400

10 Nitrate as NO3 mg/l BDL BDL BDL BDL BDL BDL 8.25 BDL BDL 6.25 BDL BDL BDL BDL 1.0 to 70 45 No 
Relaxation

11 Alkalinity as CaCO3 mg/l 180.0 156.0 184.0 196.0 192.0 178.0 192.0 192.0 188.0 180.0 188.0 180.0 176.0 196.0 2.0 to 1000 200 600

12 Total Hardness as 
CaCO3

mg/l 196.0 196.0 196.0 176.0 196.0 180.0 188.0 168.0 196.0 164.0 176.0 160.0 188.0 184.0 5.0 to 800 200 600

13 Sodium as Na mg/l 11.32 12.0 40.20 40.0 18.98 20.2 14.24 22.0 22.26 15.0 14.88 16.0 32.56 32.0 1.0 to 50 - -
14 Potassium as K mg/l 2.64 2.86 2.38 2.12 1.48 1.85 BDL 2.06 2.12 BDL 2.40 2.10 2.46 2.38 1.0 to 50 - -
15 Phosphate as P2O5 mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.1 to 50 - -
16 Copper as Cu mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.03 to 10 0.05 1.5

17 Iron as Fe mg/l BDL 0.05 0.066 0.09 0.20 0.17 BDL 0.18 0.22 BDL BDL BDL 0.09 0.08 0.05 to 20 0.3 No 
Relaxation

18 Manganese as Mn mg/l 0.023 0.03 0.026 0.028 0.026 0.033 0.030 0.024 0.030 0.031 0.035 0.029 0.029 0.03 0.02 to 5.0 0.1 0.3
19 Zinc as Zn mg/l 0.08 0.14 0.17 0.19 0.52 0.42 0.68 0.09 0.09 0.45 BDL BDL 0.15 0.16 0.05 to 15 5.0 15

20 Cadmium as Cd mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.003 to 
2.0 0.003 No 

Relaxation

21 Lead as Pb mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.01 to 10 0.01 No 
Relaxation

22 Total Chromium mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.03 to 5.0 0.05 No 
Relaxation

23 Nickel as Ni mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.02 to 5.0 0.02 No 
Relaxation

Permissibl
e

Range of 
testing 
/limit of 

detection

Mr. 
Bhagat 

Soran S/o 
Baba Ram 

Singh

BIR 
Academy Mr. Bablu 

S/o Nand
Mr. Mohd 
Babu S/o 

Mohd. 
Istehaq

Mr. Bhura 
S/o Mr. 
Mizle

Indian Standard
10500: 2012

Mr. Ganga 
Ram S/o 
Khubi 
Singh

Desirable

Shoukat 
Ali S/o 
Pyare

Fazel S/o 
Shabbir

Surajpal 
S/o Dorilal

Farid 
Ahmad S/o 
Farmood 
Ahmad

Sharafat 
Ali S/o 

Chote Ali

Naresh S/o 
Shookaram

100 meters 150 meters 250 meters

Test Location

Distance 250 meters 200 meters 250 meters 150 meters

Mr. 
Rakesh 
Yadav

Surrender 
S/o 

Mahinder 
Pal

1270



From: Deepak Singh
To: "Consultant Judicial-NGT(P.B.)"; "pradeepmisra@yahoo.com"; "balendushekhar@gmail.com";

"gigicgeorge.adv42@yahoo.in"
Cc: Nandita Chauhan; Tijil Thakur; Sushil Dogra
Subject: NGT | OA No. 152 of 2022 | Ghanshyam Singh Pasi versus State of U.P & Ors.
Date: 11 December 2024 15:04:00
Attachments: OBJECATION.pdf

RADICO APPLICATION 11.pdf

Dear Sir/Madam

Please find attached Response/Objection alongwith application for exemption that is being filed
on behalf of Project Proponent/ Respondent (Radico Khaitan Private Limited) in OA 152 of 2022.

Please acknowledge the receipt.

Regards
Deepak Singh
Court Clerk
KHAITAN & CO
9911180884


